FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

ADHAR PROJECT MANAGEMENT & CONSULTANCY PRIVATE LIMITED
OPERATING IN INFRASTRUCTURE CONSULTING AND PROJECT MANAGEMENT
INDUSTRY AT MUMBAI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr. RELEVANT PARTICULARS

No.

L Name of the corporate debtor  ADHAR PROJECT MANAGEMENT &
along with PAN & CIN/ LLR Ne. | CONSULTANCY PRIVATE LIMITED

CIN: U74140MH2008PTC183430
PAN: AAHCA1962F

2. | Address of the registered office | Regd. Office: Shop 16, Floor-1, Plot-8,
Khatau Building, Alkesh Dinesh Modi Road,
Bombay Stock Exchange, Fort, Mumbai,
Maharashtra, India - 400001

3. | URL of website Not Available

4. | Details of place where majority | The Corporate Debtor does not have any
of fixed assets are located fixed assets as per the financial statements

for the FY 2023-24.

5. | Installed capacity of main | The Corporate Debtor has no installed
products/ services capacity for its main products/services.

6. | Quantity and value of main | No sale of main products/services was made
products/ services sold in last | as per the last available financial Statement
financial year of FY 2023-24.

7. | Number of employees/ | No information available
workmen

8. | Further details including last | Details can be sought by sending email at
available financial statements | cirp.adharproject@npvinsolvency.in
(with schedules) of two years,
lists of creditors are available at
URL:

9. | Eligibility for resolution | Details can be sought by sending email at
applicants under section | cirp.adharproject@npvinsolvency.in
25(2)(h) of the Code is available
at URL:

10. | Last date for receipt of | o1-12-2025
expression of interest

1. | Date of issue of provisional list | 11-12-2025
of  prospective  resolution
applicants




12. | Last date for submission of | 16-12-2025
objections to provisional list

13. | Date of issue of final list of | 26-12-2025
prospective resolution
| applicants |
14. | Date of issue of information | 31-12-2025
memorandum, evaluation
matrix and request for
resolution plans to prospective
resolution applicants

15. | Last date for submission of |30-01-2026
resolution plans
16. | Process email id to submit | cirp.adharproject@npvinsolvency.in

Expression of Interest
17. | Details of the corporate debtor’s | No information available
registration status as MSME.

IPE - NPV Insolvency Professionals Private Limited

(Formerly Known as Mantrah Insolvency Professionals Private Limited)
Through its director — Mr. Janak Jagjivan Shah

Resolution Professional

Adhar Project Management & Consultancy Private Limited

IBBI Reg. No: IBBI/IPE-0040/IPA-2/2022-23/50021

Validity of AFA: December 31, 2025

Email for Correspondence - cirp.adharproject@npvinsolvency.in

Date: November 16, 2025
Place: Ahmedabad
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PUBLIC NOTICE : TO WHOMSOEVER IT MAY CONCERN = .
e o fo he oreral bl ta r llvin s crtfa of KOTAK VELOX SHIPPING AND LOGISTICS LIMITED () MT Educare Limited
Com;lex Bandra (leasg Mumlgl 4r0eﬂogitﬁMaharasMr: reglftem-n e vame o < EORNERLY WELOV DT EELWITED), CIN : L80S03MH2006PLC163888
Vs st o Koshiran Dudhaefa Reg ;02 Gt Conio o i Pt 8.5y, B s 40073 et e Regd Office :- 220, "FLYING COLORS", Pandit Dindayal Upadhyay Marg,
Fhz 2 lrgma) L.B.S. Cross Marg, Mulund (west), Mumbai 400 080
e ) EXTRACT OF FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTENBER 30, 2025 Website: om ; email com; Tel : 91-22-25937700
Namesof | Folio | Certfi- |No.of shares| Distinctive — STANDALONE AND CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE
o Number| cateNo | of FV10/- | No.FROM | No.TO Sr. Particutars [Rs. In Lakhs} QUARTER AND HALF YEAR ENDED 30 SEPTEMBER 2025
Kashiram KM 181121 100 18077001 | 18077100 Lo Quartat Ended Hal Yoar Endod Yo d andalone Consolidated
Dudharejiaand 298230| 100 | 29689620 | 29689719 ﬁ:J&LM
802671 g FoU I ST Sap 30, 2025 June 0, 2075 egt 30, 2024 | Sapt30, 2025 | ept 30, 2074 [Warch 31, 2025 Quarter | Quarter | Quarter | Year | Quarter | Quarter | Quarter | Year

Shushila 508053 600 __|230337258 230337857 ) |7 o s vom Do 0] 0 0 U 3 PARTICULARS ended 30 | ended 30 | ended 30 | ended | ended 30 | ended 30 | ended 30 | ended

‘The Public are hereby cautloned against purchasing or dealing in any way with the above 2 NolPreft! [Loss] arod (b ] = B ; e September|  June 31 March [September | June  [September |31 March

i v anarsragans | |7 | | B TR s | s | i | s | s | s | o | g

KFin Technologies Limited (Unit: KOTAK MAHINDRA BANK llli‘rrzm Selenium, vasevB ceplional mnd ar el iy 9635 521 (23 28 5 5515 Unaudited |Unaudited| Unaudited | Audited | Unaudited [Unaudited | Unaudited | Audited

T 052 oot e Nanakrarmdda, Soringempally Hyder: e P Wher W et 2 i - s [ Total Revenue 351.01 | 43876 | 63020 | 254501 | 1328.22| 75180 | 1,200.13 | 5563.04

t ined oo pany shal p ot oo || 4 = - 1| [Net Pro before Tax 23764 | 17319 | 61991152051 | 17119 | -4%6.14 | -902.18 |-1997.46

Place: Mumbai Kashiram Hariram Dudharejia | | =" n LB = B s Net Proi after Tax 26145 | 19035 | 58648 62102 | 14834 | -511.89 | -908.52 |-3099.38

ERT T ; 7 Tardn iy 770 -
L 025 Sushila Kash T Facs Valua of Equiy Shars Capial 1o i i i [ Other G incorme) = - .161]_-2542 - {026} 216
8 arnirgs Per Share Basc and D o4 | [ i 318 05 Total C Income | -261.45 | -190.35 | -586.64| 79560 | 14834 | -511.69 | -908.78 |-3,121.54
1. The stev mgudiiod financial resiets for fhe moarfer and 5 o for the period (after tax)
- i s T A e Paid up Equity Share Capitel | 7.222.81 | 7.222.81 | 7.222.81| 722281 | 7.22281| 7.22281 | 7.222.81 | 7.222.81
YOGI INFRA PROJEGTS LIMITED LR ; o e (face vabe Rs.10 per share)
i ol u\lm'ﬂ\ of t g Financlal Result 5 . Wt L la 3 o
formerty Yol Sung-Won (indi) Lirtad} W GBSt ) Earnings per Share -
Ao O T2 Commetea Efey Mol reade S Negei 3 Thefrancialsesutuor e guan § 0,202 s i Basic ) 036 | 02| 081 144 021 071|426 | 429
Andher| (West), Mumbai - 400 7 " 1Ry e —
CIN | L]ZZMMHW!EPLC!!M? 4 Thefirancial st have besn i (inchan Accouning 5, 20
TEL 02250022200 FAX 032-26358281 £ MAIL - complianceofficeryopi@gmail.com under secion 1330t the Cangares g, 20 el gicate Dilted R) 036 | 026 -081 114 021] 0m .26 | 429
Statement of unaudited standalone financial results of the Company 5 Compas o Bgruged {pcamespond ke figures Notes:
{Rs. In Lakhs) afcurrenl quester. Fer VELGX SHIPPING AND LOGISTICE LITED 1 The above results have been reviewed by the Audit Committee and taken on record by the Board of Directors at their meeting held on
PARTICULARS St | o | I Fanmedly Known as ok Industries Linited) 14 November 2025
08ep2s | 30dumds | INMars sar| |2 The above is an extrac of the cetailed format of audited Financil Resuts fled by the Company with the Slock Exchanges under
[Unaudited) | {Unaudited) (Audited) Dato: 1501172025 ‘DEBASHIS MUKHERJEE Regulation 33 of the SEBI ( Listing and Other Disclosure Requirements ) Regulations, 2015 . The full format of the audited
T Placo: Mumbai CHAIRIEAN & i o " "

m‘:!m‘;mm n“:‘,ﬁ“,,";;]‘,‘m " i b L8 [ website (www.mteducare.com), The Result can also be accesed by QR Code given below:

after tax (145 (539 34 = For MT Educare Limited (In CIRP)

Net Profti[Loss) for the period ater tax Sdi-

{after extra ordinary items) 11.46) (5.34) 557

Tetal Comprehensive Income for the (Arihan Nenawati

it i e . 1P Reg. No: [BBIIPA-001/IP- mh‘set:zot;:r;nf::/s:uo;;sl

{Camprising Profib{Lass) for the period eg. No: 2 g

after tax and other (14m) 534 537 GAIANANSECURITIES SERVICEE LIMITED Date: 14 November 2025 Email ID: mteducare.cip@gmail.com

Tomprahansive Incame ater Tak (1.45) (534 | 557 CIN: L6T120WB1984PLCOSI4TT

Eauly Shars Capitn igsess | dgshst|  nesess 113/18, C.R. Avenue, Room No. 7C, Tih Floor, Kolkata - 700 673, W.B

Resarve sxcluding Revalustion Resarva Emal.: gaananzocidessenoeshdRomaloon

as o Balance Sheet of Previous EXTRACT OF STATEMENT OF THE

i o S o B 15 | Ben) Bl ; LASA SUPERGENERICS LIMITED

arning Per Share - sacl |

o Basicied CONE O bt CIN: L24233MH2016PLC274202

Extrsoriiniy i ) L 1o Reisterd Offce: Plot no. C-4, C-4/1, MIDC Lote Parshuram Industril Area,

) Eacic i 1““":‘ L e i i i Tal -Khed, Ratnagiri, Khed : 415722, Maharashtra.

i . i : Total Incame ram Coeeatins et 5 ! 3 7 n

Nots: 7 E:M g'\ ﬁémg'mm-.m ‘“ﬁ.’”“' Y 1aa| | 7 | Statement of Unaudited Financial Results for Quarter ended 30" Sep, 2024.

1, The abowo s an exiract of the detailed formal of quarterly financial rosults filed ceplionl andios Eatraoecinary sl - ; g Statement of Unaudited Financial Results for Quarter ended 30" Se| temner 2025
il e siock erciumgn wnder egulalion 35 af the SEBI fLiting obligalins ond o Nt [Luss)ﬁa\::d: n:d&drg:]m 396 om| ose| vas| | | anes| e 1as) | gn [ w e b
Disclosure Requirements) regulations, 2015. The full format of the Quarterly i Y I ul | G Particulars alf Year Ended Year ended Year ended
financial results are avallable on the Stock Exchanges Website. 4 E;m;tcﬁ;:ﬂlel ot we{:ﬂulﬂr‘\i‘ o ] B I ) ] Bl e I R B e 30.09.2025 | 30.06.2025 | 30.09.2024 | 30.09.2025 | 30.09.2024 | 31.03.2025
www bseindia com and Companies website www.yogiinfraprojects coin 5| Tota Camprenensive Income for fha period s 7| o] os 1| 62| pan| de 2] (Unaudited) | (Unaudited) (Unaudited) | (Unaudited) | (Audited)

For-and on bohalf of the Board of Directors of [Comgrisng Profi {Luss}for e penod INCOWE scort| 200110| sowass] zovrasl| 7oza0e]| ezees
i Pr s a. Revenue from Operations. . ,001.1; 3 .4 ,307.! 7, .04 | 14,244.81
ook ey Fhokeste Litvad ;:D;',,:iigfﬂ,l O b. Other Income. 071 1342 19471 1433| 195.18| 50123
Sanjay Aﬁar!rll §| Equity agilal $10.20 | 31020 | 31020 { 350,20 | 310201 31020 | 390,20 | 310.20 {31020 | 200.20 | 0 | 90200 Total Income 306.82 2,014.60 4,134.20 2,321.41 7,218.22| 14,746.04
Place : Mumbai Chairman 7| Reserves. |ex(||.dw-g Revaluslion Resene) . . . . -| B4 . . . - [tsaR3 2. Expenses
Date: 1ith Nowember, 2025 OIb: 00462802 b 3. Costof aterils consumed 433.00| 136638| 3027.74| 179938| 5058.15| 10800.56
YRS ¥ ost of Tra - - d 4 - i
) E?mmsaavmm(mﬂﬂf- aach) c. Change in Inventories. 01 Finished

for gontinuing and discontinuad operations) Goods, Work-in-Progres: 120.18 202.62 100.12 322.79 276.59 (190 82)

o) Bisic o 003 moan| ose| | oom| om| voe Y 4. Employee benefits Senses 7827 "7 159.15 19598| 32079
') Dl o nl ool ow| tir) doosi] am| g 1) e. Finance costs (Bank Charges) 11.95 260| 12411 k| WR ek

f. Depreciation &

pUBLlc No‘r'cE Motes : amortizations expenses 157.02 156.96 281.10 313.98 560.45| 1,229.98
A TR L ) i i i Regulation isting, 9. Other Expenses 7447|  36471| 57320|  439.18| 1,108.59| 2388.68
gs“?:r u;; \nﬁ:{ud\utlsaﬁgew my p‘l’mt‘ NO'H%E is hsral:av gll.:?ln and Qther Diselosie Requremens] Regulatizns, 2015, The fu farma of e Qarerly Financal Resuls are avalatla on thé welisia of Stack| Total Expenses (a to g) B74.89| 2,210.08| 4,26551| 3,085.87| 7,535.84| 15,117.43
pubiic at lafge: B8 Lhiners 6 property more particutarly = B Exceptional lter 2,057.47 2,057.47 1,566.91
described in the “Schedule” written hereunder are in possession of | [2 Thesvies periee bt il il 2 3Xg?glll(t"/‘z(Lossis before tax (1-2) (568.08)| (2.253.86)| (131.31)| (2,82193)| (317.62)| (1,938.31)
the said land and have agreed to sell the said land io my client and &1h Y 20252 The 4. Tax ex;
assures to my client that the said property is free from all : By the Order of the Boand (Current Tx
Srictiiarices s e chiarge T, Jass agreament.sas | | g e 3ith September 2025 For Gajanan Seearilies Services Led. Dofored Tax 5743 (14194)| 19154  (84.82)| 278.39| (462.58)
deed, power of attarney or any other claim of whatsoever nature Vi (ifiod %‘ provision for earlier years.
and has a clean and clear marketable title thereof. Place  Kolkata "ﬁ‘an i ﬁ?r:m 5. Net Profit / (Loss) after tax (3-4) (625.20)| (2,111.92)| (322.85)| (2,737.12)|  (596.01)| (1,475.73)
Al gerson having or claiming any right, litle, claim, demand or estate |  [Dated 14112028 Ea&im 6. Other Comprehensive Income
interest in respect of the said property or to any part thereof by way Items that will not be reclassified
of sale, exchange, mortgage, lease, fien, charge, maintenance, [nto Froflt or Loss - defined
license, gif, inherttance, share, possession, sasement, trust, bequest, Benefit Plans (Net of tax) 442

possession, assignment or encumbrance of whatsoever nature or 7. Total Comprehensive Income

otherwise are hereby requested to intimate to the undersigned in for the year (after tax) (5+6) (625.20)| (2,111.92)|  (322.85)| (2,737.12)| (596.01)| (1,471.31)
writing at the address mentioned below of any such claim . TRIO MERCANTILE & TRADING LTD. Pt Eqly Shre
accompanied with all necessary and supporting documents within L0V 6138, Mangal Aarambh, Near Mc. Donalds, Kora Kendra mfsv Road, Borivali (W), (Face Value of Re. 10 /- each) 5010.12| 501012 501012 501012 5010.12| 5010.12
14 days from the date of publication herecf, failing which it shall be Mumbai - 400092. Email Id: tr cor 9. Other Equity excluding Revalualvun
presumed that there are no claims and that claims, if any have Ted No. 28335999/28335998, CIN : L51909MH2002PLC136975 NVSES’émm pe’rBEala'Istsher
been waived off and the undersigned shall proceed to issue a Title OF RESULTS FOR THE QUARTER AND (ofR,, o/ each) ty Share
Certificate in respect of the same un.r YEAR ENDED ON 30th SEPTEMBER 2025 (Zin Lakhs) (2) Basic (1.25) (4.22) (0.64) (5.26) (1.19) (2.95)
SCHEDULE OF THE PROPERTY Quarter Half Year Year {01 Dibted Gl Gzl 0] 6] 019 295)]
i ing Iyi it Ended Ended Ended Notes :
ALL that plece and parcal of Iand or-ground being lying and situate Particulars 30.09.2025 | 30.09.2025 | 31.03.2025 1) The Above Financial Results were reviewed by the audit committee of the board on 14th November 2025 and approved
at Village Varsoll, within limits of Grampanchayal Varsoli, within Ora e —Ardi—] by the Board of Directors of attheir meeting hel The Statutory auditors have expressed on
limits of Registration District Pune, Sub Registration District Maval, - unmodified opinion. The auditors report has been filed with stock exchange and is available on the company's
Total Income from Operations 62.414 122.018 236.898 website. The Financial results have been prepared in accoradance with Ind AS notified under the Companies
'?r. ﬁal {?:B A%saspsrpem Name of the Owner Net Profit/(Loss) for the period (before Tax, > 1EAocountmgI Slandargs) Fliuled e Lose)
0. No. -Are s-Paisa i i i -xceptional items - Fire Incident (Uninsured Loss)
andjor . items) (6.229) 4.038 (5.369) During the reporting period, on 18th May 2025, a fire occurred at the Company's factory located at Lote Parshuram
01| 112 |00-504 00-54 Mr. Azam Igbal Khan Riat, Net Profit/(Loss) for the period before Tax (after Industrial area (our Mother Unit located at Plot No. C-4) in Ratnagiri, Maharashtra, resulting in significant damage to
(Part) Chinchwad, Pune. Exceptional and/or Extraordinary items) (6.229) 4.038 (5.369) inventories, property, plant and equipment, office area and disruption of operations, This unit was central to our primary
Net Profit(Loss) for the period afier tax (afer production activities, and as a result of the damage caused by the fire, all production processes have come to a halt.
02| 112 |00-336 00-41 Mr. Mohammad Azam Igbal . - N 4 4 The other owned/ leased units of the Company were dependent on the output from the C-4 unit for further processing
{Part) Ahmed Khan, Riat Plot No. andfor y items) (3.569) .038 (5:433) and production. In the absence of operations at the Mother Unit, activities at all subsequent units have also ceased.
345, Seclor 24, Pradhikaran Total Comprehensive Income for the period The Company has dulyntimated he stk exchanges, the FactoryInspector, and the Office ofthe Labor Commissioner
WEbd J " regarding the suspension of operations. The affected assets were not covered by insurance. As a result of this
Nigadi, Pune. ‘lcimpzsc';g Profit/ (Loss) for ’:‘e 99"0&“5"2 " substantial loss has been recognised as exceptional items:
: ax) and Other C Income (after tax) - - - 2) Inventories
] Sﬁ?;f d*;’i}i’l;":,%‘h’:w FQ?J,‘Z,“J‘ |Equity Share Capital 1358.732 1358.732|  1358.732 b) Property, plan & Equipment (provisional)
= Lonaote Filtha Movel, Bint Pethe Reserves (excluding Revaluation Reserve as c) Other expenses
s shown in the Balance Sheet of previous year) 3) Going concem : The management expressed its inability to commence manufacturing activities in its faciliies which is
- - attributable to a range of challenges, including pending statutory clearances and certain operational constraints. They
Reserves (excluding Revaluation Reserve as are actively exploring alternative options to enter into contract manufacturing arrangements and/or leasing the facility,
shown in the Balance Sheet of previous year) - - 1027.189 subject to receipt of necessary regulatory approvals and consents.
|Eaming Per Share (of Rs.10/-each)(for The Company is evaluating its recovery and rebuilding strategy, including potential funding arrangements to restore
" and ! operations.
|Nv|m|oN FOR EprgssmN OF INTEREST FQR Basic: ) 0.006) 0.005 0.008) 4) The bank balance confirmation of bank accounts having book balance of Rupees 7.9 Lacs as on 30-09-2025 & Fixed
DHAR PROJECT MANAGEMENT & CONSULTA! : . . . deposits confirmation of book balance of Rupees 31.46 Lacs as on 30-09-2025 could not be obtained as these
PRNATE LIMITED OPERATING N INFRASTRUCTURE coNsULTING Diluted : (0.006) 0.005 (0.008) | accounts and fixed deposits are in dormant status.
\GEMENT, INDUS Note: The above is an extract of the detailed format of Quarterly/Annual Financial Resuls filed with 8) As the gaods were desroyed before ransferof sk of ownership, the (ransactin is governed by the doctine of force
ning i i in X 3 n
<U".3;:(".;§s:';"faggg.‘;'.(:3:'5;@;3%,g;";o',:fgpzmﬂzgmg;g{ il the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) intoapect of o sal] voice iands suspanded pancing detaiminaion o Insurance.and iegal utcomee. The atvance
Regulations, 2015. The full format of the Quarterly | Annual Financi ilabl received from the said customer has been retained in the books as a continuing liability under “Other Current Liabilities
st RELEVANT PARTICULARS ! . — Force Majeure Suspense”, to be adjusted upon final setilement of the insurance claim and mutual closure with the
No, customer. For abundant clarity, this amount does not represent a ebt due or payable as at the reporting date; its
1 [Name of the corporate debior | ADHAR PROJECT MANAGEMENT & CONSULTANCY| reatment remains contingent on future adjudication.
along with PAN & CIN/ LLP No.  PRIVATE LIMITED, CIN: U74140MH2008PTC183430, 6) The Company has single business segment i.e. Active Pharmaceutical Ingredients (API), therefore, in the context of
PAN; AAHCA1962F. Ind As 108, disclosure of segment information is not applicable.
2| Address of the registered office  Regd. Office: Shop 16, Floor-1, Plot, Knatau Bulding | For Trio Mercantile &mdmg ,_‘d 7) Figures of previous period have been re-grouped / reclassified wherever necessary, to confirm to this period's
‘Alkesh Dinesh Modi Road, Bombay Stock Exchange, classification.
I Fort, Mumbai, Maharashtra, India - 400001. (Deepak Mema) For Lasa Superganerl:s ';',':‘e"k';i
3 |URL of website Not Aveilable Place : Mumbai Managing Director
4" |Detall of place where majorty | The Corporate Deblor doos not have any fixed assets as Date : 14th November, 2025 046696 Place : Mumbai Chairman & Managing Director
of fixed assets are located per the financial statements for the FY 2023-24. Date : 14" November,2025 (DIN No. 01587154)
5 [Installed capacily of main The Corporate Debtor has no installed capacity for |
products/ services in
& |Quantiy and value of main _|products! senvices sold n last financial year No sale of
products/ services sold inlast | main productsiservices was made as per the lest]
financial year available financial Statement of FY 2023-24.
7 umoer o erpcyeesiuien o nformtn avaltle BALGOPAL COMMERCIAL LIMITED
8 [Further details including last avai- Details can be sought by sending emal at CIN: L43299MH1982PLC368610
able financial statements (wlth cirp.adharproject@npvinsolvency.in Flat No. 901, 9th Floor, Crescent Royale, CTS No. 720 / 42-46, Oshiwara Village, Andheri (West), Near VIP Plaza, Off New Link Road, Mumbai - 400053
iﬁﬁu’fz::;é;ohg;agdsts of| EXTRACT OF THE STANDALONE & CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & HALF-YEAR ENDED ON 30TH SEPTEMBER, 2025 (Amtin 000)
B E:z\b\hly Tor resolution appﬁcanls'l'}xetawls can be sought by sending email at ¥ ‘Standalone
< arsltlo atURL: © . Qusrtr T Quartr T Quarter " Halisyar " Hallsoar [ Year | Quertor | Quator T Quartr " Haliyear | ballgeer [ Voor
d Particulars ended ended ended Ended Ended ended ended ended Ended n
o ‘-;““["a‘et“” receiptof expression 01-12-2025 30:09-2025 | 30-06-2025 | 30-09-2024 | 30-09-2025 | 30-09-2024 | 31-03-2025| 30-09-2025 | 30-06-2025 | 30-09-2024 | 30-09-2025 | 30- oatzs | 31-03-2025 |
interes! unaudited |unaudited | unaudited | unaudited | unaudited | audited |unaudited | unaudited | unaudited | unaudited | unaudited | audited
11 [Date ofissue of provisional st of 11-12-2025 = =
prospecive resoluton applicants Total income from operations(net) 34025 | 2340829 | 8265380 | 23,748.54 | 130,04383 | 67,010.93| 256240 | 2348289 | 8265382 | 26,0529 | 130,04383 | 87,096.90
2|Last date for submission of 16-12:2025 Net Profit (Loss) for the period (before Tax, Exceptional and Extraordinary items) (1,790.26) | 20,377.29 | 80,159.20 | 18,587.03 | 125,358.23 | 74,268.53| (726.05) | 2027393 | 80,07427 | 19,547.88 | 12527330 | 7383693
Net Profit/ (Loss) for the period before Tax (after items) 1,790.26) | 20377.29 | 80,159.20 | 18,587.03 | 125358.23 | 74,26853| (726.05) | 20,273.93 | 80,07427 | 19,547.88 |125273.30 | 7383693
lobjections to provisiona list
13 Dale of issve of final Il of 26-12:2025 Net Profit/ (Loss) for the period after Tax (after Exceptional and Extraordinary items) (1,623.69) | 16,766.01 | 7102970 | 1514232 | 109,809.05 | 637371.19| (858.68) | 16,6265 | 70,0478 | 15803.97 |109,724.13 | 62939.60
prospeciive resoluton applicants for the period (Comprising Profiti(loss) for the period after
14 Date of issue of information 31-12-2025 tax and other Comprehensive Income (after tax) (1,623.69) | 16,766.01 | 71,029.70 | 1514232 | 109,809.05 | 63371.19| (858.68) | 16,6265 | 70,044.78 | 15803.97 [109,724.13 | 62:939.60
memorandum, evaluation matrix Equity Share Capital (Face value Rs 10) 190,100.00 | 190,100.00 | 165,100.00 | 190,100.00 | 165,100.00 | 190,100.00| 190,100.00 | 190,100.00 | 165,100.00 | 190,100.00 | 165,100.00 | 190,100.00
ﬂz 'eg;si‘ :: ;m‘::':" iﬁgm i ion R hown in previous year) - - - - - 37653485 - - - - - 375,880.88
5 L ?’u e W’ TSI Earning Per Share in Rs (of Rs. 10/-each) (for continuing and discontinued operations)
w:gh;:" p‘;‘; Ission o - (not annualised for quarter ended)
&lh Tl - = - Basic (0.09) 088 430 080 665 373 | (0.05) 088 430 083 6565 370
Exoression of Inerest Diluted (0.07) ) 430 084 665 355 | (0.04) o1 430 067 665 352
7 [Details of the corporate debtor's |No information availzble Note:
regisraton stous as MSVE. 1 Quarter) the the SEBI( Listing and Other Disclosure Requirements) Regulations, 2015. The fullformat of the Quarterly Financial Resuls are available
onthe Company's BSE. Resul I by scanning the qr code below:
2.The abx I theaudit thereater the Board of Directors: 20

Sd-
IPE NPV Insolvency Professionals Private Limited

(Formerly Known as Mantrah Insolvency Professionals Private Limited)
Through s director - Mr. Janak Jagjivan Shah|

Solution Professional

Date: November 16, 2025 Adhar Project Management & Consultancy Private Limited|

FOR BALGOPAL COMMERCIAL LIMITED

! 1BBI Reg. No: [BBIIPE-0040/1PA-2/2022.23/50021 Viy Lahaprasad Vodos
Flace: Ahmedabad Validity of AFA: December 31, 2025| Place: Mumbai anaqmu Director
Email for Date: 14/11/2025 IN 02904370
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